
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 164 OF 2018 

 

IN THE MATTER OF: 

 

Ashwini Kumar Dubey                                                       ….PETITIONER                                              

VERSUS  

Union Of India & Ors.  ….RESPONDENT   

MEMO OF PARTIES (As per order dated 28.01.2025) 

Ashwini Kumar Dubey  

S/o Late Mr D.R. Dubey, R/o 264-A, Pocket C, 

Mayur Vihar, Phase II, New Delhi-110092                                        ….PETITIONER                                              

 

VERSUS 

 

1. Union of India 

Ministry of Environment and Forests, Paryavaran Bhawan, 

Through its Chairman/Secretary, 

CGO Complex, Lodhi Road, New Delhi-110003                                   (R-1) 

2. Central Pollution Control Board 

Parivesh Bhawan, CBD-Cum Office Complex, 

Through its Chairman 

East Arjun Nagar, Delhi-110032                                                             (R-2) 

3. State of Madhya Pradesh 

Department of Environment, E-5, Area Colony, 

Through its Principal Sevretary, Environment, 

ParyavarnParisar, Bhopal-162016, M.P.                                                  (R-3) 

4. Madhya Pradesh Pollution Control Board 

Through its Chairman/Sceretary, 

E-5, Area Colony, ParyavaranParisar, Bhopal-462016,M.P.                   (R-4) 

5. Madhya Pradesh Forest Department 

Through its Principal Chief Conservator, 

Satpura Bhawan, Bhopal-462016, M.P.                                                   (R-5) 

6. State of Uttar Pradesh 

Through its Principal Secretary, 

Room No. 601, Bapu Bhawan, Secretariat, Vidhan Sabha Marg, 

Lucknow-226001, U.P.                                                                            (R-6) 

7. Uttar Pradesh Pollution Control Board 

Through its Chairman/Secretary, 

PICUP Bhawan, III Floor, Vibhuti Khand, 

Gomti Nagar, Lucknow-226016, U.P.                                                     (R-7) 

8. District Collector Singrauli 

Collectorate Compound, Waidhan-486886, Singrauli, M.P.                    (R-8) 

9. District Collector Sonebhadra 

Collectorate Compund, Robertsganj, Sonebhadra-231216, U.P.             (R-9) 

10. Vindhyachal Super Thermal Power Station 

Through its General Manager, 

P.O. Vindhya Nagar, Singrauli, M.P.-486885                                          (R-10) 

11. Rihand Super Thermal Power Station 

Through its General Manager, 

P.O. Rihand Nagar, Sonebhadra, U.P.-231223                                        (R-11) 

12. Singrauli Super Thermal Power Station 

Through its General Manager, 

P.O. Shaktinagar, Sonebhadra, U.P.-231222                                            (R-12) 

 

13. Mahan Coal Limited 

489, Parihar House, MajanKhund, Majan More,  

Waidhan-486886, P.O. Kachni, Singrauli, M.P.                                        (R-13) 



14. Essar Power Limited 

Through its CEO, 

27
th

 KM, Surat, Hazira Road-394270, Gujarat 

Also at:  

M.P. Essar Power Limited,VillageBandhaura, Waidhan, 

Singrauli, M.P.-486886                                                                              (R-14) 

15. Hindalco industries Limited 

Through its CEO, 

Century Bhawan, 3
rd

 Floor, Annie Besant Road, 

Worli, Mumbai-400025, Maharashtra 

Also at:  

Hindalco industries Limited, Bargawan,  

District Singrauli, M.P.-486886                                                                  (R-15)                        

16. Hindalco Industries Power Division Renusagar 

Through its CEO 

P.O. Renusagar-231218, Sonebhadra, U.P.                                                (R-16) 

17. Sasan Ultra Mega Power Limited 

Through its CEO 

Waidhan-486886, Singrauli, M.P.                                                               (R-17) 

18. Kanoria Chemicals and Industries Power Division 

Through its CEO, Renukoot-231217, U.P.                                                 (R-18) 

19. Obra Thermal Power Station 

Through its General Manager 

U.P. Rajya Vidyut Utpadan Nigam Ltd., P.O. Obra, 

Sonebhadra, U.P.-231219                                                                            (R-19) 

20. Anpara Thermal Power Station 

Through its General Manager, 

U.P. Rajya Vidyut Utpadan Nigam Ltd., P.O. Anpara, 

Mirzapur-231225, U.P.                                                                                (R-20) 

21. Hindalco Industries Limited Renukoot Plant 

Through its General Manager 

Renukoot Road, Renukkot-231217, U.P.                                                    (R-21) 

22. Hi-Tech Carbon Renukoot Plant 

Through its CEO 

Murdhawa Industrial Area, P.O. Renukoot, 

Sonebhadra-231217, U.P.                                                                            (R-22) 

23. Dalla Cement Factory 

Through its CEO 

P.O. Dalla, Sonebhadra-231207, U.P.                                                          (R-23) 

24. Orient Micro Abrasives Limited Renukoot 

Through its CEO 

Village labhari, Vikas Nagar, P.O. BairpanPipri, 

Shakti Nagar Road, Renukoot-231217, U.P.                                                (R-24) 

25. Trimula Industries Limited 

Through its Managing Director 

      House No. 45, Ward No. 5, Main Road, 

      Singrauli-486892, M.P.                                                                                  (R-25) 

26. Lanco Anpara Power Limited 

Through its CEO 

Gate No. 03, Anpara, P.O. Anpara, Sonebhadra, U.P.-231225                     (R-26) 

27. Jaypee Nigrie Power Plant 

(Jaypee Power Venture Ltd.) 

Through its CEO 

Village Nigrie, Tehsil Deosar, Sinrauli,M.P.-486884                                     (R-27) 

28. Ideal Industrial Explosives Ltd. 

Through its CEO 

Plot No. 8, MPAKVN Industrial Area, Waidhan, 

Singrauli, M.P.-486886                                                                                    (R-28) 

29. Indian Oil Corporation Explosive 

Through its CEO 

Division P.O. Jayant, Singrauli, M.P.-486889                                                  (R-29) 

 



30. Nav Bharat Explosives Company Limited 

Through its CEO 

Plot No. 24 & 26, Udyogdeep Industrial Area, 

Waidhan, Singrauli, M.P.-486886                                                                     (R-30) 

31. Indian Explosives Limited 

Through its CEO, 

Explosive Division, P.O. jayant, Singrauli, M.P.-486890                                 (R-31) 

32. Gulf Oil Corp. IDL Division  

Through its CEO 

Bulk Explosive Plant, P.O. Jayant, 

Singrauli, M.P.-486890                                                                                      (R-32) 

33. Rewa Gases Private Limited 

Through its CEO 

Industrial Estate Waidhan, Singrauli, M.P.-486886                                           (R-33) 

34. Railway Board, Ministry of Railways 

Through its Advisor/Executive Director-1 (Land & Amenities) 

Government of India, Rail Bhawan, New Delhi                                                (R-34) 

35. Head Quarters, East Central Railways 

Through its General Manager/ Principal Chief Engineer, 

Hajipur, District Vaishali, Bihar                                                                         (R-35) 

36. Dhanbad Division, East Central Railway 

Through its Divisional Railway Manager/ Senior Divisional Enngineer 

District Dhanbad, Jharkhand                                                                              (R-36) 

37. Northern Coal Field Ltd. 

Through CMD NCL, P.O. Singrauli Colliery, Singrauli, M.P.-486889             (R-37) 

38. Moher and Moher Amlohri Extension 

Through its CEO, 

Coal Blocks, P.O. Amlohri, Singrauli, M.P.-486887                                          (R-38) 

39. M/s Mahna Energen Limited- Adani Power, 

Through its CEO, 

Village Bandhaura (Waidhan), 

District Singrauli, Pin Code- 486889 

Madhya Pradesh 

Phone: +91-79-26565555                                                                                     (R-39) 

 

 

 

 

 

 

 

 

 

 

 

 
 


